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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

ORIGINAL APPLICATION NO.170/00001 /2019
DATED THIS THE 25th DAY OF SEPTEMBER 2019
HON'BLE DR. K.B. SURESH, MEMBER(J)
HON'BLE SHRI CV. SANKAR, MEMBER(A)

HM.Shantharaja, 60 years,

S/o Late Mallegowda,

Retired Senior Section Engineer /

P.Way Construction,

SWR,Hassan.

Residing at C/of Manjunatha Nilaya,

2nd Main, 5th Cross,

Hemavatinagar,

Hassan: 573 201. ...Applicant

(By Shri PA.Kulkarni, Advocate)
Vs.

1. General Manager,
South Western Railway,
Gadag Road,Hubballi 580 023 .

for and on behalf of Union of India.

2.Deputy Chief Engineer ,
Construction/Headquarter,
South Western Railway,
Bengaluru Cantonment,
Bengaluru 560 046.

3. Chief Administrative Officer/

Construction ,

SWR, 18, Miller's Road,

Cantonment,

Bengaluru 560 001. ...Respondents.

(By Shri.N.Amaresh, Senior Panel Counsel)
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ORDER(ORAL)

HON'BLE DR. K.B. SURESH, MEMBER(J)

1. Heard. Shri.N.Amaresh, Learned counsel for the
respondents submits that there was some internal issue which has now
been settled and in 2 weeks' time the entire retirement benefits of the
applicant will be paid over to him. We record his submission and close
the matter.

2. At this time Shri PA.Kulkarni, learned counsel for the
applicant raises a question of interest. That, of course, he can raise in an
another proceeding, but not in this one. Entire retirement dues to be
disbursed to him as per rules within 2 weeks' time. OA is disposed off

as above. No order as to costs.

( CV. SANKAR) (DR. K.B. SURESH)
MEMBER(A) MEMBER(J)
bk.
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Annexures referred to by the applicant in OA No. 1 /2019

Annexure-A1-Copy of the interim order dated 29.5.2018 passed in OA
484/2018

Annexure-A2-Copy of the order dated 13.7.2018 dropping the disciplinary
proceeding

Annexure-A3- Copy of the CAT BG order dated 18.7.2018 passed in OA
484/2018

Annexure-A4- Copy of the provisional PPO dated 30.5.2018

Annexure-A5- Copy of the representation dated 25.6.2018 addressed to
CAO/CN

Annexure-A6-Copy of the representation addressed to GM SWR Hubballi
dated 6.9.2018

Annexure-A7- Copy of the letter dated 28.9.2018 from Dy.CPO /CN/BNC
addressed to PCPO/SWR/UBL

Annexure-A8-  Copy of the letter dated 17.10.2018 from PCPO
Headquarters Hubballi to applicant

Annexure-A9- Copy of the 'no due certificate' issued by Dy.CE/West
2/CN/BNC

Annexure-A10- Copy of the letter dated 8.8.2018 from R-2 to applicant.

Annexure-Al1- Copy of the representation dated 16.8.2018 from applicant
to R-3

Annexure-A12-Copy of the representation dated 28.10.2018 from applicant
to GM SWR Hubballi

Annexure-A13- Copy of the Letter dated 28.5.2015 from then
Dy.CE/CN/HAS to FA&CAO/CN/BNC

Annexure-Al14- Copy of the Letter dated 8.9.2015 from then
Dy.CE/CN/HAS to FA&CAO/CN/BNC

Annexure-A15-Copy of the Letter dated 21.3.2016 from applicant to then
Dy.CE/CN/Hassan

Annexure-A16-Copy of the Office order dated 13.4.2018 asking the
applicant to vacate the Railway quarters in view of his superannuation from
Railway Service w.e.f 31.5.2018

Annxeure-A17-Copy of the Letter dated 25.4.2018 from applicant to
CE/CN/West/BNC

Annxeure-A18-Copy of the Note dated 9.5.2018 from CE/CN/West/BNC to
Dy.CE/CN/Hqrs/BNC

Annexure-A19-Copy of the Letter dated 14.8.2018 from applicant to
CE/West/CN/BNC

Annexure-A20-Copy of the Letter dated 5.9.2018 from applicant to GM
SWR Hubballi

Annexure-A21-Copy of the Letter dated 6.7.2018 from Dy.CE/CN/Mys to
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FA&CAO/CN/BNC along with typed copy

Annexure-A22-Copy of the Letter regarding closure of the audit objection
issued by Sr. Audit Officer/CN/BNC addressed to FA&CAO/CN/BNC with
reference to his letter dated 6.7.2018 along with typed copy

Annexures referred in the reply

Annexure-R1-Copy of letter dated 25.7.2019
Annexure-R2-Copy of handing over letter 1.10.2018
Annexure-R3- Copy of handing over letter 18.1.2019
Annexure-R4- Copy of handing over letter 21.1.2019

Annexure-R5- Copy of the representation dated 24.1.2019
Annexure-R6-Copy of handing over letter 12.2.2019

Annexure-R7- Copy of letter regarding handing over dated 20.2.2019
Annexure-R8- Copy of the representation dated 8.6.2019

bk.



